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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

CC 1061/ 2001
Petition(s) for Special Leave to Appeal (Cvil)....... /2001

(From the judgenent and order dated 23/03/1999 in WA 377/99
of The H GH COURT OF A P AT HYDERABAD)

SUPDT. ENG NEER, A P.S.E.B. & ORS. Petitioner (s)
VERSUS
L. A. V. RAMANA RAO & ANR Respondent (s)

( for an appln. for c/delay in refiling SLP)

Date : 16/03/2001 This Petition was called on for hearing today.

CORAM :
HON BLE MR. JUSTICE M B. SHAH
HON BLE MR JUSTICE S. N. VARI AVA
For Petitioner (s) M. Ashok G over, Sr. Adv.

M. Rakesh K. Sharnm, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Del ay condoned.

| ssue notice returnable within six weeks.

Pendi ng hearing there will be interimstay of the operation of
t he i mpugned order.

. SP1

(D. L. Chugh) (K. K. Chadha)
Court Master Court Master



